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DISTRICT CASE NO.

1 CENTRAL 25.02.2023 25.05.2026 1155 15 1

31.05.2025 29.05.2026 363 30 3

03.02.2025 29.05.2026 480 30 3

25.09.2025 30.05.2026 247 28 1

2 CENTRAL 16-01-2025 02-05-2026 471 4 1

19-09-2024 13-05-2026 601 11 NIL

11-07-2025 26-05-2026 319 NIL NIL

20-11-2025 26-05-2026 187 6 NIL

20-12-2025 26-05-2026 157 6 NIL

3 CENTRAL 29.04.2022 14.05.2026 1476 6 2

01.07.2024 19.05.2026 687 26 1

4 CENTRAL 01-12-2025 06-05-2026 156 DAYS 15 DAYS ONE

08-08-2025 08-05-2026 273 DAYS 10 DAYS NIL

19-03-2025 13-05-2026 420 DAYS 22 DAYS NIL

18-05-2023 16-05-2026 1099 DAYS 15 DAYS NIL

02-01-2024 16-05-2026 865 DAYS 15 DAYS NIL

29-07-2025 20-05-2026 295 DAYS 8 DAYS NIL

S.N
O

NAME OF 
COMMERCIAL COURT

DATE OF 
INSTITUTIO
N

DATE OF 
DISPOSAL

NO. OF 
DAYS 
BETWEEN 
THE DATE 
OF 
INSTITUTI
ON AND 
DISPOSAL

NO. OF 
DAYS 
BETWEEN 
THE FINAL 
HEARING 
AND 
JUDGMENT

NO. OF 
ADJOUR
NMENT 
GRANTE
D

MS. NEELOFER ABIDA 
PERVEEN DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

CS COMM-
359/2023

CT. CLAIM-
26/2025

CS COMM-
148/2025

OMP(I) 
COMM-
901/2025

SH. RAJESH KUMAR 
GOEL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

CS 
(COMM)/66
/2025

CS 
(COMM)/10
37/2024

CS 
(COMM)/78
8/2025

CS 
(COMM)/12
24/2025

CS 
(COMM)/13
52/2025

MS. DEVENDER 
KUMAR SHARMA, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

CS/COMM/ 
1182/2022

OMP/COM
M/44/2024

SH. ANIL KUMAR 
SISODIA DISTRICT 
JUDGE (COMMERCIAL 
COURT)

OMP MISC. 
(COMM.)/2
/2025

CS 
(COMM)/90
5/2025

CS 
(COMM)/30
9/2025

CS 
(COMM)/82
8/2023

CS 
(COMM)/1/
2024

CS 
(COMM)/86
2/2025
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5 CENTRAL 26.09.2024 18.04.2026 570 DAYS 5 DAYS NIL

06.04.2024 25.04.2026 569 DAYS 3DAYS NIL

06.12.2025 28.04.2026 143 DAYS 10 DAYS NIL

6 CENTRAL NIL

7 CENTRAL NIL

8 CENTRAL 02-02-2024 18.05.2026 836 27 2

27-08-2025 26-05-2026 272 29 1

30-07-2021 1765 27 2

9 CENTRAL RECOVERY 9717134040 1804

RECOVERY 9811268978 1646

RECOVERY 9310707170 997

RECOVERY 8390822993 486

RECOVERY 9811161525 114

RECOVERY 9717134040 1804

10 CENTRAL NIL

11 CENTRAL NIL

12 CENTRAL NIL

13 CENTRAL 31-10-2023 04-05-2026 917

19-10-2024 15-05-2026 573

03-02-2024 05-05-2026 822

29-08-2024 12-05-2026 621

SH. MANOJ KUMAR 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-05

CS 
(COMM)-
1067/2024

CS 
(COMM)-
516/2024

MISC. DJ-
911/2025

SH. RAM LAL MEENA,  
DJ COMM-06 TIS HAZRI 
COURT CENTRAL 
DELHI

MS. REKHA, DISTRICT 
JUDGE, COMMERCIAL 
COURT-07

SH. RAMESH KUMAR 
-II DISTRICT JUDGE, 
COMMERCIAL COURT

CS(COMM)-
185/2024

CS(COMM)-
952/2025

CS(COMM)-
2595/2021

SH. ANIL ANTIL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
09

CS 
(COMM)/372
/2021

S K 
KHUNTETA 
( HUF ) Vs 
M/S 
TANEJA 
TONERS (P) 
LTD AND 
ORS

ANKIT 
GUPTA

CS 
(COMM)/237
6/2021

R S 
TEXTILES 
Vs RELOAD 
JEANS

VINEET 
HANS

CS 
(COMM)/646
/2023

M/S SIRI IN 
FIN LEASE 
PVT. LTD. 
Vs HARISH 
CHANDRA 
AGRAWAL

RAKESH 
KUMAR

CS 
(COMM)/107
8/2024

Jair Network 
Services 
Private 
Limited Vs 
Multifactor 
Limited 
Liability 
Partnership

Sakshi 
Pande

CS 
(COMM)/24/
2026

LOVESH 
GUPTA Vs 
Municipal 
Corporation 
of Delhi

SATYENDR
A KUMAR 
SINGH

CS 
(COMM)/372
/2021

S K 
KHUNTETA 
( HUF ) Vs 
M/S 
TANEJA 
TONERS (P) 
LTD AND 
ORS

ANKIT 
GUPTA

SH. AJAY PANDEY, 
DISTRICT JUDGE, 
COMMERCIAL COURT

SH. MUKESH KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL COURT

SH. LAL SINGH, 
DISTRICT JUDGE, 
COMMERCIAL COURT

SH. RAKESH PANDIT, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CS 
(COMM)/14
44/2023

OMP 
(COMM.)/9
4/2024

CS 
(COMM)/19
3/2024

CS 
(COMM)/92
9/2024



Three Adjournment

Page 3

13 CENTRAL

21-03-2025 08-05-2026 413

15-01-2025 07-05-2026 477

01-07-2025 20-05-2026 323

02-12-2025 06-05-2026 155

16-11-2022 13-05-2026 1245

03-04-2025 06-05-2026 399

05-05-2025 06-05-2026 368

08-10-2025 11-05-2026 215

19-11-2025 19-05-2026 181

27-11-2025 26-05-2026 180

30-03-2026 11-05-2026 42

04-05-2026 08-05-2026 5

12-03-2026 16-05-2026 65

16-03-2026 21-05-2026 66

05-05-2026 12-05-2026 7

14 WEST NIL

15 WEST NIL

16 WEST NIL

17 WEST NIL

18 WEST NIL

SH. RAKESH PANDIT, 
DISTRICT JUDGE, 
COMMERCIAL COURT

OMP 
(COMM.)/1
0/2025

CS 
(COMM)/62
/2025

CS 
(COMM)/71
8/2025

CS 
(COMM)/12
75/2025

CS 
(COMM)/24
99/2022

Misc 
DJ/282/20
25

CS 
(COMM)/4
88/2025

CS 
(COMM)/10
77/2025

CS 
(COMM)/12
21/2025

CS 
(COMM)/12
53/2025

Execution 
(Comm.)/16
3/2026

Execution 
(Comm.)/22
5/2026

CS 
(COMM)/29
7/2026

CS 
(COMM)/31
7/2026

OMP (I) 
(COMM.)/4
60/2026

SH. DINESH BHATT , DJ 
(COMMERCIAL 
COURT)-01

MS. PREETI AGARWAL 
GUPTA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

SH. RAGHUBIR SINGH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

SH. SANJEEV 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

SH. RAJ KUMAR 
TRIPATHI, DISTRICT 
JUDGE (COMMERCIAL 
COURT)
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19 WEST NIL

20 NEW DELHINIL

21 NEW DELHINIL

22 NEW DELHINIL

23 SOUTH NIL

24 SOUTH NIL

25 SOUTH NIL

26 SOUTH NIL

27 SOUTH NIL

28 452/2023 11-05-2023 04-05-2026 1089 NIL NIL

654/2025 11-08-2025 04-05-2026 266 NIL NIL

387/2021 13-09-2021 05-05-2026 1695 NIL NIL

642/2025 04-08-2025 11-05-2026 280 NIL NIL

400/2025 08-05-2025 19-05-2026 376 NIL NIL

400/2023 29-04-2023 20-05-2026 1117 NIL NIL

02/2020 24-12-2019 22-05-2026 2341 NIL NIL

960/2025 28-11-2025 25-05-2026 178 NIL NIL

48/2024 29-01-2024 28-05-2026 850 NIL NIL

777/2025 24-09-2025 30-05-2026 248 NIL NIL

29 NIL

SH. PRASHANT 
KUMAR, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

SH. PULASTYA 
PARAMCHALA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01
SH. SANJAY 
KHANAGWAL 
DISTRICT JUDGE 
(COMMERCIAL COURT)

MS. DEEPALI SHARMA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03 

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

MS. ANURADHA 
SHUKLA BHARDWAJ, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SH. SANDEEP YADAV 
DISTRICT JUDGE 
(COMMERCIAL COURT) 
03

SH. SUDESH KUMAR, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SH. LOKESH KUMAR 
SHARMA, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

MS RAVINDER BEDI, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SOUTH-
EAST

MS. NIKHIL CHOPRA, 
DISSTRICT JUDGE

SOUTH-
EAST
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30 NIL

31 MS. SUNENA SHARMA NIL

32 MS. NEELAM SINGH NIL

33 NIL

34 NIL

35 NIL

36 EAST NIL

37 EAST NIL

38 NIL

39 SHAHDARA NIL

40 SHAHDARA NIL

41 SHAHDARA NIL

42 SHAHDARA NIL

DR. RAKESH KUMAR, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SOUTH-
EAST

SOUTH-
EAST

SOUTH-
EAST

MS. NEERA 
BHARIHOKE, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SOUTH-
EAST

SH. TARUN 
SAHRAWAT, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SOUTH-
EAST

MS VEENA RANI, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SOUTH-
EAST

SH. DEVENDER 
KUMAR, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

MS. RUBY ALKA 
GUPTA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE 
(COMMERCIAL)-01

NORTH-
EAST

SH. PRITAM SINGH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

SH. SANJAY SHARMA-
II, DISTRICT JUDGE, 
COMMERCIAL COURT

SH. PAWAN KUMAR 
MATTO DJ (COMM-04)
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43 NIL

44 NIL

45 NORTH NIL

46 NORTH NIL

47 NIL

48 NIL

49 NIL

50 02/2026 23.01.2026 15.04.2026 82 DAYS 82 DAYS NIL

393/2025 24.07.2025 21.04.2026 271  Days 271  Days  12    Days

117/2023 07.03.2023 22.04.2026 1142 Days 1142 Days  5   Days

463/2025 30.08.2025 24.04.2026 237 Days 237 Days     4 Days 

415/2025 04.08.2025 27.04.2026 266 Days 266 Days  21    Days

301/2025 30.05.2025 29.04.2026 334 Days 334 Days 11 Days

236/2025 13.05.2025 16.05.2026 368 DAYS           3 Days NIL

185/2025 08.04.2025 18.05.2026 405 Days        13    Days Nil

262/2023 29.05.2023 23.05.2026 1090 Days NIL

03/2025 22.01.2025 23.05.2026 486 Days         17   Days NIL

SH. DEVENDER KUMAR 
JANGALA, DISTRICT 
JUDGE, COMMERCIAL 
COURT

NORTH-
WEST

SH.VINOD YADAV, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

NORTH-
WEST

SH. JAGDISH KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL COURT

SH. SHAILENDER 
MALIK, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SH. RAJ KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL COURT-
01

SOUTH 
WEST

SH. BALWANT RAI 
BANSAL, DISTRICT 
JDUGE, COMMERCIAL 
COURT-02

SOUTH 
WEST

SH. GAUTAM MANAN, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

SOUTH 
WEST

SH. AJAY GULATI-I, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
04

SOUTH 
WEST

        17   Days 
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